CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published in theiaDflicurnal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008. All the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content can hedr

The Patent Office Journilo. 442017 Dated3/11/2017 39468



THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of V2 CORP., registered under the Designs Act, 2000 has been assigned in the RegisteinahBewige as
follows:-

Design No. Class Name
240212 0901 MANJUSHREE TECHNOPACK LIMITED
250976 09-01 HAVING ITS REGISTERED OFFICE AT 60
250822 09-01 E&F, BOMMASANDRA INDUSTRIAL
222343 0901 QSQEA’ HOSUR ROAD, BENGALURU560

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of VARAHI LIMITED registered under the Designs Act, 2000 has been assigned in the Registel
Designs in the name as follows:

Design No. Class Name

222343 0901 PRAMIT SANGHAVI AND DEWANG
SANGHAVI, PARTNERS TRADING
AS V2 CORP., A PARTNERSHIR
FIRM, MANUFACTURERS AND
MERCHANTS, WHOSE ADDRESS I
WZz-8/1, INDUSTRIAL AREA, KIRTI
NAGAR, NEW DELHI-110 015, INDIA

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of CROMPTON GREAVES LIMITED registered under the Designs Act, 2000 has been assignec
the Register of Designs in the name as follews:

Design No. Class Name
244333 2603 CROMPTON GREAVES
244334 26-05 CONSUMER ELECTRICALS
244336 15-02 LIMITED, A COMPANY
REGISTERED UNDER  THE
243209 1502 ProvitioNS_OF " THE
COMPANIES ACT, 2013, HAVING
243213 1502 ITS REGISTERED OFFICE AT
244332 26-03 EQUINOX BUSINESS PARK,
TOWER 3, ' FLOOR, EAST
WING, LBS MARG, KURLA
(WEST), MUMBAI-400 070
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CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
under Rule 29(1) of Designs (Amendment) Rules, 2008

fiNantex Wollens of 68Model Town, Amritsat143001 Punjab has filed a petitigRetition No. Can/035/2017on
16/10/2017 for canceliin of registration of registered Design N&%2082dated &' March 2013 under class @b titled

as O0Scar f 6 KayiCeetExperts whnse asolegroprietor is Harish Chander Sharma, whose address is 19, Tehs
Pura, Amritsar 143001, Punjab Statelif, who is Indian national.
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

286649

CLASS

18-02

JAPAN

1)KYOCERA DOCUMENT SOLUTIONS INC.
1-2-28, TAMATSUKURI, CHUOKU, OSAKA-SHI, OSAKA, 5408585,

DATE OF REGISTRATION

06/09/2016

TITLE

TONER CARTRIDGE

PRIORITY NA

DESIGN NUMBER

287431

CLASS

06-04

1)MRS. MAMTA JAIN

PURANI SHIVPURI (M.P.)

M/S MAHAVEER UDHYOG, NEAR RADHA RAMAN MANDIR,

DATE OF

REGISTRATION 03/10/2016
TITLE GUN RACKS
PRIORITY NA

DESIGN NUMBER

288439

CLASS

24-02

UNITED STATES OF AMERICA

1)BECTON, DICKINSON AND COMPANY
A COMPANY ORGANIZED UNDER THE LAWS OF THE UNITED STATES OF
AMERICA, OF 1 BECTON DRIVE, FRANKLIN LAKES, NEW JERSEY 074171880,
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DESIGN NUMBER 288664

CLASS 1503

1)OMKAR INDUSTRIES
OFW -17, M.1.D.C. GOKUL SHIRGAON DIST KOLHAPUR - 416234,
MAHARASHTRA, INDIA. WHOSE PARTNER IS MR. PRAKASH
SADASHIVMAHADIK.

DATE OF REGISTRATION 18/11/2016
TITLE CHAFF CUTTING MACHINE
PRIORITY NA
DESIGN NUMBER 288987
CLASS 1599
1)BOBST MEX SA

ROUTE DE FARAZ 3 1031 MEX SWITZERLAND
DATE OF REGISTRATION 30/11/2016
TITLE PACKAGING MACHINE
PRIORITY NA
DESIGN NUMBER 289070
CLASS 12-11

1)VAIBHAV VERMA
D-20/7, NEW RAJENDRA NAGAR, RAIPUR, CHHATTISGARH
492001, INDIA

DATE OF

REGISTRATION 03/12/2016

GOODS CARRYING COMPACT

TITLE ELECTRIC VEHICLE

PRIORITY NA
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DESIGN NUMBER 288757

CLASS 1303

1)HAVELLS INDIA LIMITED
1, RAJ NARAIN MARG, CIVIL LINES, DELHI 110054, INDIA

DATE OF REGISTRATION 21/11/2016

Sl
TITLE MINIATURE CIRCUIT BREAKER ( " ' ’

PRIORITY NA : I ‘E

| (
DESIGN NUMBER 289638
CLASS 02-04
1)AERO CLUB,
OF GURDWARA ROAD, KAROL BAGH, NEW DELHI110005 INDIA
DATE OF REGISTRATION 27/12/2016
TITLE FOOTWEAR
PRIORITY NA
DESIGN NUMBER 289721
CLASS 07-01

1)M/S. WORLDFA EXPORTS PVT. LTD.,
AT 449450, HISDC, EPIP, KUNDLI, DIST., SONIPAT31028 HARYANA(INDIA) .
WHOSE DIRECTOR IS MR. PARMOD KUMAR GUPTA AN INDIAN NATIONAL.

DATE OF REGISTRATION 30/12/2016
TITLE BOWL
PRIORITY NA
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DESIGN NUMBER

224105

CLASS

05-06

1)B.KAILASAM

SRI AYYAPPAN FINE ARTS, 8/85, SIMCO NAGAR, RESERVE LINE, SIVAKA{

626124 STATE OF TAMIL NADU, INDIA

DATE OF REGISTRATION 31/07/2009
TITLE PAPER LEAF
PRIORITY NA

DESIGN NUMBER 288117
CLASS 2501

1)LIMITED LIABILITY COMPANY

«REGUL»,

KHAR&OVSKOE SHOSSE, D. 12/1A, G. NOVOCHERKASSK, ROSTOVSKAY *
OBL, RUSSIAN FEDERATION, 346404, NATIONALITY¥ RUSSIAN

DATE OF REGISTRATION

27/10/2016

DECORATIVE PANEL FOR INTERIOR
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ERRErEOEEN
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- L 1] ] mEoEn
I EmEN L L L L]

e FINISHING OF BUILDINGS i E"‘
PRIORITY NA n"HimE 2 mommtEmECEEEE S8
DESIGN NUMBER 288531

CLASS 02-02

1)SABYASACHI COUTURE

86/C,JATIN DAS ROAD, KOLKATA - 700 029, WEST BENGAL, INDIA.

DATE OF REGISTRATION

12/11/2016

TITLE

LADIES GARMENT(SET)

PRIORITY NA
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DESIGN NUMBER

277272

CLASS

08-08

1)KALPANA D. PANCHAL, PROPRIETOR OF DURVESH ENTERPRISES,

B/6-9, SATYADARSHAN CHSL, LIC COLONY MALPA DONGRI NO. 3,
ANDHERI (E) MUMBAI-400093, MAHARASHTRA, INDIA

DATE OF REGISTRATION

04/11/2015

TITLE

FITTINGS FOR CURTAIN ROD FOR DOORS

AND WINDOWS

PRIORITY NA

DESIGN NUMBER

288759

CLASS

12-16

1)MINDA INDUSTRIES LIMITED (SWITCH DIVISION)

OF VILL. NAWADA FATEPUR, P.O. SIKANDERPUR BADDAMANESAR, DISTT.

GURGAON, HARYANA - 122004, INDIA

DATE OF REGISTRATION

22/11/2016

TITLE

BRAKE & CLUTCH SWITCH FOR 2WHEELER

PRIORITY NA

DESIGN NUMBER

289250

CLASS

08-08

1)NGUYEN CHI CO., LTD.

49/21, TL41 STREET, 1ST QUARTER, THANH LOC WARD, DISTRICT ]

HO CHI MINH CITY, VIET NAM

DATE OF REGISTRATION

13/12/2016

TITLE

JOINT FOR STRUCTURAL MATERIALS

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201612571 13/06/2016 JAPAN
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DESIGN NUMBER 289490
CLASS 1504
1)JCB INDIA LIMITED

AT B-1/1-1, 2ND FLOOR, MOHAN CGOPERATIVE INDUSTRIAL ESTATE
MATHURA ROAD, NEW DELHI, INDIA AND WORKS AT 23/7, MATHURA
ROAD, BALLABGARH, HARYANA, INDIA.
DATE OF REGISTRATION 20/12/2016
TITLE STEERING WHEEL FOR CONSTRUCTION

VEHICLE

PRIORITY NA
DESIGN NUMBER 289723
CLASS 07-01

1)M/S. WORLDFA EXPORTS PVT. LTD.
AT 449450, HISDC, EPIP, KUNDLI, DIST.SONIPAT-131028 HARYANA
(INDIA) . WHOSE DIRECTOR IS MR. PARMOD KUMAR GUPTA AN INDIAN
NATIONAL.

DATE OF REGISTRATION 30/12/2016
TITLE BOWL
PRIORITY NA
DESIGN NUMBER 288139
CLASS 2501
1)LIMITED LIABILITY COMPANY 0 (ERUL» T I T ETE
KHAR'KOVSKOE SHOSSE, D. 12/1A, G. NOVOCHERKASSK, = = '
ROSTOVSKAYAOBL, RUSSIAN FEDERATION, 346404, NATIONALITY ;
RUSSIAN . 1 i -
DATE OF REGISTRATION 28/10/2016 o B
TTLE DECORATIVE PANEL FOR INTERIOR 4 1 -
FINISHING OF BUILDINGS - bl ﬁ
‘ "‘:ﬂ B P )’ #
PRIORITY NA R
BT P
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DESIGN NUMBER 287451
CLASS 07-04
1)NAYASA SUPERPLAST

OF SURVEY NO. 370/2 (7) KACHIGAM, NANI DAMAN, DAMAN-
396210, (UNIONTERRITORIES), INDIA, INDIAN PARTNERSHIP FIRM,
WHOSE PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEV, ALL

INDIAN NATIONALS

DATE OF REGISTRATION

04/10/2016

TITLE

FRUIT BASKET

PRIORITY NA
DESIGN NUMBER 288451
CLASS 1506

1)STAUBLI SARGANS AG

A SWISS COMPANY OF GROSSFELDSTRASSE 71, €320 SARGANS,

SWITZERLAND.

DATE OF REGISTRATION

10/11/2016

TITLE

WARP TYING MACHINE

PRIORITY f
PRIORITY NUMBER DATE COUNTRY = |
DM/090700 11/05/2016 WIPO =
DESIGN NUMBER 288532

CLASS 02-02

1)SABYASACHI COUTURE

86/C, JATIN DAS ROAD, KOLKATA- 700 029, WEST BENGAL, INDIA.

DATE OF REGISTRATION

12/11/2016

TITLE

LADIES GARMENT(SET)

PRIORITY NA
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DESIGN NUMBER

289252

CLASS

08-08

1)NGUYEN CHI CO., LTD.

49/21, TL41 STREET, 1ST QUARTER, THANH LOC WARD, DISTRICT 12, HO C

MINH CITY, VIET NAM

DATE OF REGISTRATION

13/12/2016

TITLE

JOINT FOR STRUCTURAL MATERIALS

PRIORITY

PRIORITY NUMBER DATE COUNTRY
201612573 13/06/2016 JAPAN
DESIGN NUMBER 289492

CLASS 1504

1)JCB INDIA LIMITED

B-1/1-1, 2ND FLOOR, MOHAN CGOPERATIVE INDUSTRIAL ESTATE,
MATHURA ROAD, NEW DELHI, INDIA AND WORKS AT 23/7, MATHURA
ROAD, BALLABGARH, HARYANA, INDIA.

DATE OF REGISTRATION

20/12/2016

TITLE

SIDE TEETH FOR EXCAVATION BUCKET

PRIORITY NA

DESIGN NUMBER

289539

CLASS

12-15

1)M/S. JK TYRE & INDUSTRIES LIMITED,
OF 7, COUNCIL HOUSE STREETKOLKATA-700001, INDIA, AN INDIAN

COMPANY
DATE OF REGISTRATION 22/12/2016
TITLE TYRE

PRIORITY NA
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DESIGN NUMBER

233834

CLASS

2401

1)RAJIV AGARWAL AND SANJEEV AGARWAL,
A-15 NIRALA NAGAR, LUCKNOW 226020, UTTAR

PRADESH, INDIA

DATE OF
REGISTRATION

11/01/2011

TITLE

BONE DISTRACTOR

PRIORITY NA

DESIGN NUMBER

289724

CLASS

07-02

1)M/S. WORLDFA EXPORTS PVT. LTD.,
AT 449450, HISDC, EPIP, KUNDLI, DIST., SONIPAT31028 HARYANA (INDIA).
WHOSE DIRECTOR IS MR. PARMOD KUMAR GUPTA AN INDIAN NATIONAL

DATE OF REGISTRATION 30/12/2016
TITLE FLASK
PRIORITY NA

DESIGN NUMBER 288141

CLASS 2501

1)LIMITED LIABILITY COMPANY

O0REGUL»

KHAR'KOVSKOE SHOSSE, D. 12/1A, G. NOVOCHERKASSK

ROSTOVSKAYA OBL, RUSSIAN FEDERATION, 346404, NATIONALITY

RUSSIAN

DATE OF REGISTRATION

28/10/2016

TITLE

DECORATIVE PANEL FOR INTERIOR
FINISHING OF BUILDINGS

PRIORITY NA
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DESIGN NUMBER

287453

CLASS

07-99

1)NAYASA SUPERPLAST
OF SURVEY NO. 370/2 (7) KAC

(UNION TERRITORIES), INDIA, INDIAN PARTNERSHIP FIRM, WHOSE
PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEYV, ALL INDIAN

HIGAM, NANI DAMAN, DAMAN- 396210,

NATIONALS {

DATE OF REGISTRATION 04/10/2016 ,;}}" /’ ‘ r |
TITLE TRAY G AITIIIIIITEIT LS LIITPITE 72777777l LIS
PRIORITY NA

DESIGN NUMBER 289078

CLASS 31-00

1)MAYA APPLIANCES PVT. LTD,

OF 3/140, I.T. HIGH WAYS, OGGIYAM THORAIPAKKAM, CHENNALF

600097.

DATE OF REGISTRATION

TITLE

05/12/2016 CEEstey

COUPLER FOR MIXER GRINDER

PRIORITY NA

ro o |
S8 e

DESIGN NUMBER

286860

CLASS

13-03

1) INDO ELECTRICALS

OFC-1/675, GIDC ESTATE, MAKARPURA ROAD, BARODA 390010,
GUJARATT INDIA. PARTNER ARE RAJESHBHAI OZA, JANJAYBHAI AND

KANTABEN PRAJAPATI, ALL ARE

INDIAN

DATE OF REGISTRATION

15/09/2016

TITLE

FRAME FOR MODULAR CONNECTOR

PRIORITY NA
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DESIGN NUMBER

288877

CLASS 05-06
1)BOBST MEX SA
ROUTE DE FARAZ 3 1031 MEX SWITZERLAND
DATE OF REGISTRATION 25/11/2016

TITLE ARTIFICIAL OR NATURAL SHEET MATERIAL

PRIORITY

PRIORITY NUMBER DATE COUNTRY

0031527760002 25/05/2016 EUIPO y
" ; »h v';j L)
RO RS &Y

DESIGN NUMBER 289493

CLASS 15-04

1)JCB INDIA LIMITED

AT B-1/1-1, 2ND FLOOR, MOHAN CGOPERATIVE INDUSTRIAL ESTATE,
MATHURA ROAD, NEW DELHI, INDIA AND WORKS AT 23/7, MATHURA ROAD,

BALLABGARH, HARYANA, INDIA.

DATE OF REGISTRATION

20/12/2016

TITLE TOOTH FOR EXCAVATION BUCKET
PRIORITY NA

DESIGN NUMBER 289542

CLASS 2401

1)COEO LABS PRIVATE LIMITED

5TH FLOOR, AANAND TOWERS NO. 4, RAJA RAMMOHAN ROY
ROAD, SAMANGIRAMANAGARA, BANGALORE- 560025 , INDIA

DATE OF REGISTRATION 22/12/2016

TITLE SUCTION UNIT FOR MANAGING ORAL
HYGIENE

PRIORITY NA
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DESIGN NUMBER 293284
CLASS 07-01

1)NAYASA SUPERPLAST

OF SURVEY NO. 370/2 (7) KACHIGAM, NANI DAMAN, DAMAN- 396 210, -

(UNION TERRITORIES), INDIA, INDIAN PARTNERSHIP FIRM, WHOSE PARTNERS ‘&
ARE SACHIN SACHDEV & MANAS| SACHDEV, ALL INDIAN NATIONALS, OF -~
ABOVE ADDRESS
DATE OF REGISTRATION 02/05/2017
TITLE WATER JUG
PRIORITY NA
DESIGN NUMBER 288143
CLASS 2501

1)LIMITED LIABILITY COMPANY  OREGUL»

KHAR'KOVSKOE SHOSSE, D. 12/1A, G. NOVOCHERKASSK,
ROSTOVSKAYAOBL, RUSSIAN FEDERATION, 346404, NATIONALITY
RUSSIAN
DATE OF REGISTRATION 28/10/2016
TITLE DECORATIVE PANEL FOR INTERIOR
FINISHING OF BUILDINGS

PRIORITY NA
DESIGN NUMBER 287455
CLASS 07-99

1)NAYASA SUPERPLAST

OF SURVEY NO. 370/2 (7) KACHIGAM, NANI DAMAN, DAMAN- 396210,
(UNION TERRITORIES), INDIA, INDIAN PARTNERSHIP FIRM, WHOSE
PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEYV, ALL INDIAN

NATIONALS

DATE OF REGISTRATION 04/10/2016
TITLE TRAY
PRIORITY NA
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